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tion (1) of section 619A of the
Companieg Act, 1956. [Placed
in Library. See No. LT-5582/
66).

Directors' Report of the Orissa
Road Transport Company
Limited, Berhampur, for the
year 1803-64, along with the
Audited Accounts and the
comments of the Comptroller
and Auditor General thereon.

(3) Review by the Government on
the working of the above
Company. [Pluced in Library.
See No. LT-5503/06],

@

—

12.03 hre.
RE: ABSENCE OF MINISTERS

Mr. Speaker: Shri Guha—Shri J. R.
Mehta—No one there to present the
report of the Estimates Committee?
(Interruption),

8hri S, M. Banerjee (Kanpur): What
will happen to the report?

Shri Daji (Indore): Sir, may I
point out that this is happening again
and again? The Prime Minister is
also here now. May 1 point out that
this is happening agaln and again—
that the Ministers are not ready with
reply to questions, they are not ready
with their papers to be laid on the
Table, etc. May I point out that in
the interest of a better order of busl-
ness of the House, the dignity and
decorum of the House should be main.
tained? (Interruption).

Shri Hem Barua (Gauhati): The
Government are yet to find their feet,

Mr, Bpeaker: Order, order. I would
certainly make a request to the Prime
Minister that this should be looked
Into, and also to the Leader of the
House that he should Jook into it:
that the Ministers ought to be ready
with their briefs here, or at least they
must instruct or direct some of their
colleagues that they should act on
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their behalf and answer the points
in time, Then, I did not find Shri
Guha to present the report of the
Estimates Committee. Also, no other
Member was there to lay it.

Shri Hem Barua: Whal a shame?

Shri Harl Vishnu Kamath Hosban-
gabad): What ls Parllament coming
to?

! gwR W wgAT (T09): a0
frferm )

The Deputy Minister in the Minls-
try of Petroleum and Chemicals (SBhri
kqbal Bingh): I am very sorry that
I came late, but there were questions
in the Rajya Sabha,

Mr. Bpeaker: That contingency can
arise. But in case he arrives late,
he should have asked some one else,
some one of his colleagues, to do it

Bhri 8. M. Banerjee: What will
happen to the Report of the Estimates
Committee?

Shri Ranga (Chittour): Sir, this is
not the frst thing of this sort. The
other duy we took very strong ob-
jection to the absence of any Cabinet
Minister, when the Deputy Speaker
was presiding. There are so many of
them 15 of them—and even if the
worst possible sbsenteeism iz to be
condoned, surely their complete ab-
sence cannot be condoned. When we
raised the objection, the poor Deputy-
Speaker was reduced to requesting
the Deputy Chief Whip. He went
round. The Chief Whip—I do mnot
know what title they have given him
—was also here and he was helpless
We came to know that some of them
were asleep, from the gestures they
were making to each other. We took
objection and when we wantad to
leave the House in protest, some of
my friends were able to do that, but
I was not able to do that because the
Deputy-Speaker was not kind anough
to extend the ocowtesy of allowipc
us to go out without our losing th=
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|Shri Ranga)

right of Mr. Narasimha Reddy conti-
nuing his speech. He was in the midst
of his speech and so 1 was not able
to go out. Otherwise, 1 should have
been treated as having gone out, The
whole of the opposition went out of
the House in protest against this mis-
behaviour of an the part of the Cabi~
net,

Earliar also, 1 drew your attention,
Sir, to the fact that we have been
feeling that the Cabinet has beon
maknig an effort, calculated or in an
unconscious manner, to denigrate
this Parhament in order to show to
the people that they do not care any-
thing at all for this Parliament and
Opposition in this House. In the other
House also the sume thing happened.
There the Deputy Chairman was
little more liberal 1o the opposition
then the Deputy-Speaker here and
there the opposition was able to go
out in protest. Therefore, my hon.
friend, who has been brought into
this House by the Prime Minster as
the Leader of the House—M:, Satya
Narayan Sinha—had to apolugise to
that House and giv® a promise, But
he has not hud the goodness lo come
here of his own aceord and offer his
apologies o you wnd tn the House
and pive :n assurance here that when
the President's Address is being dis-
cussed or when any such important
question is being discussed, the Cabinet
would be kept in evidence here. The
House would not be satisfled merely
with Ministers of State or Deputy
Minlsters being present.

;ﬁmwm:mm
W ®YT I AT §T AT AT |

st ot (fgam) @ wme
fartrardy %1 o gt ¥ fr fem o &,
wae % Far A § @ qu el A g
& wifaat F it g A 0
The Leader of the House (Shri Satya

Narayan Sinha): Sir, I am quite aware
of the fact that Prof, Ranga wrote *
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letter to you and you were good
cnough to send it on to me. I wenl

Lo you and expressed my avolcgies. 1
was going to refer to that matter, but
I was told that Mr. Ranga wou'd raise
it in the House, OJtherwise, ~ would
have expressed my unqualified apolo-
gles,

=} gV WX wowT | WA AT
wir Ay )

Shri Satya Narayan Sinha: In the
other House, the question was ralsed.
We are very sorry. I really plead
guilty. What else can 1 do? All I
can say is, in future this thing will
not happen once your ruling is there,
The other day, I requested you that
it you and the House agree that on
the oceasion of the discussion on the
President’'s Address, if the Ministers
of State .. .

Shri Ramga: No, no,

Shri Satya Narayan Sinha: I have
every right to make an appeal to you
and to the House. It is the right of
the House to reject it.

Shri Harl Vishnu Kamath: It has
been already rejected.

Shri Satya Narayan Sinha: I am
not allowed to complete my submis-
sion. If Ministers of State who are
holding independent charge of their
porttolio . . .

Shri Ranga: No, no; a Cabinet minis-
ter should be present.

mr. Speaker: The Leader of the
House just had a talk with me. He
wanted that if a Minister of State
who was in independent charge of
a department was present in the
House, the House might just feel
satisfled with that.

Some hon. Members: No, no.

Mr. Speaker: Order, order. I have
considered it. If there would be any
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such difficulty, of course, the House
would tolerate even that. But is it too

much to expect that out of 15 minjs-
ters . . .

Shri Harl Vishnu Eamath: 16 now.

Mr. Speaker: Is it too much to ex-
pect that out of 15 ministers one
might be here at the time of the dis-
cussion of the President's Address.
This is g very important discussion.
When the President had addressed
both the Houses of Parliament it is
not too much to expect that one Minis-
ter at least should be here.

Shri Hanumanthaiya
City): Sir, may I say . ..

Mr. Speaker: Order, order. Let us
hear the Leader of the House,

(Bangalore

Some hon, Members; Let us hear
Shri Hanumanthaiya.

Mr. Speaker: All, right,

Shri Hanumanthaiya: Sir, you have
been reminding us—and we are
grateful to you for that—that Parlia-
ment should command dignity and

respect from the public and from
everybody concerned. 1 have been
here for some time. As you have

been rightly remarking, any detrac-
tion or deviation from the dignity
of the House, detracts the worth of
the work we are doing here. Simi-
larly, the neglect that is being con-
tinually shown by the ministers to
this House equally detracts from the
dignity of the House. I am not saying
this by way of criticism on anybody
in particular. Many a time we are
thinking of amending the Constitu-
tion in order to guarantee a quorum
in the House. As a parliamentarian
of some experience I would like to
tell you, many of us do not feel like
speaking when a Minister of State
who cannot give an effective answer
is there to reply to the suggestions we
make. Unless we feel that here is
a minister who will be able to take
the suggestions we make, we will not
be serious enough to make any sug-
gestions or even speeches. One of the
main reasons why we do not have
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quorum in the House is that the minis-
ters do not take this House serioualy
and, therefore, we do not take this
House seriously. This is the real posi-
tion. You will see, when Cabinet
Ministers take the suggesiion we make
seriously the House will be full and
with interest. Then members will
attend the House and the House will
be full. For various reasons, the minis-
ters think that we members here are
not worth taking notice of and our
suggestions are not being listened to
by them. It is primarily the duty of
the Government to realise that it is
their show that is being enacted on
the floor of the House. It is theiwr
responsibility to see that there s
quorum by their presence primarily
and, secondly, from the other side by
the members who will have to be
responsible to the wvarious measures
and policies adumbrated by Govern-
ment. This is the crux of the problem.
This point is not being touched by
anyone of us either in this side of
the House or on the other. Specislly
when the President’s Address is being
debated or the budget is belng debat-
ed, if the Minister in charge of
Planning, the Finaner Minister and
the Prime Minister are not present
no sclf-respecting memnber will take
the proceedings of the House serious-
ly. Therefore, 1 merely reinforce
the weight of your suggestion that this
House should be treated by the Gov-
ernment more respectfully and with
greater sense of responsibility.

Shri D, C. Sharma (Gurdaspur): Sir,
I beg to submit that apart from the
Question Hour, wezsit for 5 hours
every day. The House sils for flve
days a week and thercfore at the rate
of five hours a day we sit for 25 hours
& week apart from the Question Hour.
There are 15 m s of the Cabinet.
If they can sit only for two hours per
day each by turn I think there will be
no trouble and the dignity and
decorum of the House will be maln-
tained. If they cannot sit for two
hours a day each, then the Leader
of the House, who is fast becoming a
“Minister of apology” should be made
to sit here at least when mo Minister
is available,
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[Shri D. C. Sharma]

I think it is upto the Government
to do it. It is up to us also that
we should see to it that the Members
of the Cabinet sit here and listen to
whatever is said by the Members of
the Opposition or other Members of
Parliament. If they do not sit here,
to whom are we speaking?

Shri H. N. Mukerjoe (Calcutta
Central): I would like just to add that
more than once before the Chair
definitely indicated its desire, and the
desire of the House &lso that at
least some members of the Cabinet
should be present here during these
discussions, We have scen earlier
how Jawaharlal Nehru used to attend
thjs House much more frequently
than his successors. Everybody, of
course, cannot be expected to do that.
But, at the same time, in the first
Parliament we used to notice the
Finance Minister almost regularly
attending every meeting of this
House during the discussion of the
budget and all that. It has been
given the go by the successors of the
first Finance Minister, Dr. Deshmulch.

In this discussion on the President's
Address questions like DIR, the
emergency and that kind of thing has
come up over and over again and I
should think that members on this
side of the House have a right to see
that the Home Minister, Shri Nands,
is present when that discussion is go-
ing on. Regarding the Prime Min-
ister—I do not know, she may have
preoccupations of a particularly ex-
traordinary sort; she does have some
foreign visitors from time to time,
but even so I do not understand why
she does not happen to be in the
House as much as she ought to bs.
The Home Minister is not here. The
Food Minister, who is in the pillgry
as the Minister of Food Imports and
Begging, he is seen here from time to
time making stgtements but as scon
as the statement is over he is no
longer seen anywhere, The Ministers
do not seem to try to come hery amd
listen tp the debate.
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We are almost at the end of the dis-
cussion. I do not know how many
hours are left. Today we have Pri-
vate Members business and we stop
at 2.30 or so, Who are all going to
speak, we have no idea. We heard
the highfalutin speech, which meant
hardly anything, by the Minister of
Planning. I do not know whether
the Home Minister is going to inter-
vene in the debate. I do not know it
the Food Minister is going to inter-
vene in the debate. I do not know
who from the Treasury Benches are
going to take part in the discussion
and that sort of thing. The Minis-
ters are not here to listen to the pro-
ceedings, to find out whether there
are points which require their replies
and then participate in the debate.
They treat us with the kind of con-
tempt to which we are getting accus-
tomed. We are getting accustomed to
the idea that the parliamentary system
is somewhat inadequate. In all parts
of the country this impression is being
produced. Even in Delhi when we
try to the best of our capacity to help
to remove this impression we find
this kind of thing is going om and
the Ministers are behaving in this
fashion.

Yesterday during the Question Hour
a Minister's conduct was in jeopardy.
You were persuaded to hold up the
proceedings for more than half an
hour in order that particular question
can be asked and answered. But the
Ministers did not turn up. Al over
the country the Ministers seem to be
in the dock, as far as peoples’ accu-
sations are concerned, but the Minis-
ters do not even come before Parlia-
ment, let alone before the public out-
side in the country. This is a serious
state of affairs which should not be
tolerated in the interest of parliamen-
tar, decorum and parliamentary pro-
priety,

Pr. M S. Aney (Nagpur): In debates
sych as this, the President's Address
the motion of thanks jis moved by the
Government side. Bo, soms represen-
tative of Gover t must be present
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here to hear what iy being said on
that motion. If it is not done it is an
aspersion on the House and on the

Chair also.

Y 7y famd (FA7): W@ A A
wfarsst oK g # Afeer #1579 fae
g% W7 @Y 8 MifE W sdmT
¥ aga Tt GE UH-ANT § § A9
el . @ oF A & WO AT
T facT s wgar § fs am
et oft aFz ToT |VT AT FREET BTE-
w1 ¥ 939 ¥ Wil | 7 5T Er AT aady
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e A gt Fewr amT
FCATC T GATAT WY IEpAT qEAT
wfay 4w A § s x sy
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Bart U. M, Trivedl (Mandsaur):

I would like to make only one sub-
misgion in this rvespect. Although

PHALGUNA 6, 1887 (SAKA)

of Ministers 2500
many of these ministers and we have
been known to each other for a
number of years, some of them have
developed the habit that even when
an accusation s being levelled and
their whole conduct is a matter of
discussion before this House, they go
on hobnobbing with each other and
do mot pay any attention to what is
being talked on this side. This is a
very bad thing. At least when a
direct accusation in thelr faces is
being made, they must not go on
merely talking about how to conso-
lidate their positions to which they
have reached but they must also louk
to this side and listen to what is
being said about them and against
them s that they may be able to
give u proper reply. It is one thing
that they are absent when the Presi-
dent's Address is being discussed, it
is another thing thas Shri Muthyal
Rao runs about to call for them and
they are found sleeping in their
houses, it is quite another thing that
when they are quite awake they do
not listen to what is being talked
about them. It is too mwuch.

Shri Harl Vishnu Kamath: Mr.
Speaker, we cannot but view with
grave concern the prevailing state of
affairs at the very beginning of a long
Budget session. I do not know what
the future holds in store in the 10 to
12 weeks more to go. At this rate I
do not know what will happen in the
coming weeks, 1 have no hesitation
in saying that the apathy, the cal-
lousness of the Treasury Benches ia
apt to eat into the very vitals of par-
liamentary {nstitutions in our coun-
try. I for one would appeal to the
Treasury Benches and to the embattl-
ed cohorts behind them to realise
their resporsibility towards demo-
cracy, and ensure that respect for
parliamentary institutions ls main-
talned and promoted in our country.
I do not wish to lay the blame at the
door of the Prime Minister for this
particular matter. I do hope that she
gets the co-pporation from her col-
leagues to which sh= is entitled. The
blame, if at all, should be laid at the
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[Shri Hari Vishnu Kamath]
door of the Member number two—

that is the culprit—on the Treasury
Benches . . . . (Interruption). He is
the Leader of the House. For the

first time in his lifetime he has taken
upon himself, upon his fairly broad
shoulders the leadership of the House.

Shri Ranga: It is the Prime Minis-
ter who has given to him such a res-
ponsibility.

Shrl Harl Vishnu Kamath: Unfor-
tunately, she is not a Member of the
House and she cannot be the Leader
here; that is why I said the other day
that she should fight a by-election
and come as a Member of the House.

Mr. Speaker: Members should be
brief. All that has been riid.

Shri Harl Vishnu Kamath: 1 will
be very brief. 1 am sorry to say that
since he has taken over the leader-
ship of the House, from the very first
day, this has been happening. Yester-
day I made an appeal to you that
during the debate on this important
matter, during the discussion on the
President’s Address if you pdopt the
drastic remedy which T suggested for
the desperate discase—desparate dis-
eates need drastic remedies—if you
warm them that the time when there
is not a single Cabinet Minister on the
Treasury Benches, whether it is hall
an hour, 15 minutes, 20 minutes, or
one hour, will be and shall be debited
to the Congress Parly account, they
will learn.

One more point I would like to
make. We have observed during the
last three or four years that when the
reply comes from the Treasury
Benches, issues or matters that we
have raised are rarcly replied to. 1
have been watching here for the last
two or three days that ome or two
ministers sit here; sometimes they sit
and mope; sometimes they are drowsy.
1 do not blamg them; they work hard,
spend sleeplesy nights and sleepy days.
1 do not know why they do not take
any notes. They should take notes
and answer the points that are raised
here. (Interruptions).
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Mr. Speaker: Mr. Sreekantan Nair.

Shrimat] Savitri Nigam (Banda):
After the apology given by the Leader,
it should not be a controversial
matter. I have been rising time and
again to give an entirely different
view of the whole picture, but I have
not been given any chance,

Mr, Speaker: Mr. Sreekantan Nair.

Shri N. Breekantan Nair (Quilon):
I do not want to cast any aspersions
on Ministers of the State nor do 1
want to find fault with the hon
Prime Minister who has got to Teceive
foreign dignitaries like Nkrumah and
others. But it is indeed the right of
the House to expect that at least the
Home Minister or the new Finance
Minister who is an unknown ‘quan-
tity’ for us or the ever present and
ever available Leader of the House—
any one of the three—must be in the
House.

The Prime Minister and Minister of
Atomic Energy (Shrimatl Indira
Gandhi): Mr, Sinha has already apo-
logized and he has said that he will
try to see that this does not happem
again. But I do resent some of the
insinuations which have been made
and for which there is no justification
or ground for coming to such conclu-
sions, 1 am glad that some of the
hon. memhers have at least conceded
that a Minister does have some little
work to do besides sitting here. We
have full respect for Parliament, no-
body is trying to reduce the stature
of Parliament or the dignity of Par-
liament or democracy. We have got
the greatest respect for you, Sir, and
for what you say to us and for the
opinions of the hon. memberg of the
Opposition. Deteiled notes are kept
and I see them every day to know
what every hon. member has said. We
are keeping in full touch with what
has been said on both sides of the
House and we shall try our best to
answer all the questions. But ground-
less charges and the atmosphere some-
times created does not improve the
dignity of democracy or of the House
(Interruptions) .
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Mr. Speaker: Order, order. Mr.
Satya Narayan Binha

Shri Satya Namyan Sinha: I would
not like to add to what the Prime
Minister has said, but because my
friends . . .

Mr, Speaker: I have called him to
announce the business for the next
week.

A wy ferd gt g e
o ¥ an ¥ fmwﬂ-ﬂiﬂmﬁw
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U]
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HfFq qgramaa g ?

13.28 hrs,

BUSINESS OF THE HOUSE

The Minister of Parliamentary
Affalrs and Communications (Shri
Satya Narayan Sinha): With your
permission, Sir, I rise to announce
that Government Business in this
House for the wedk commencing 28th
February, 1088 will consist of:—

(1) Further discussions on the
President's Address.

(2) Consideration and passing of:
The Indian Tariff (Amend
ment) Bill, 1666. The Delhi
Land Reforms (Amendment)
Bill, 1986, The Imports and
Exports (Control) Amendmeni
Bill, 1686. The Armed Forces

(Special Powers) Amend-
ment Bill, 1966,
(3) General Discussion on the

Railway Budget for 1088-87
from 1st Merch onwards,
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(4) Discussion and voting on the
Demands for Grants (Rail-
ways) for 1866-67.

As members are alrrady awere, the
General Budget for 1886-67 will be
presented on Monday, the 28th Feb-
ruary, 1866, at 5 p.m,
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